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yield rates at all-India level. The national 
demonstrations by their very nature are 
intended to show the genetic production 
potentIality of new technology and have, 
therefore, the optimum yield levels. 

(c) A number of steps are being taken 
to improve the output. These incJude 
increased coverage of are under high yielding 
varieties, adopting of improved packag;! of 
practices, diversification of varieties, eHicient 
use of water, increased use of fertill\lTs, 
need-based plant protection measures and 
development of technology suitable for 
problematic areas, adoption of remunerative 
price policy etc. 

Review of IoJicensing Policy to set up 
New SUl!ar Factories 

878. SHRI H. N. NANIE GOWDA: 
SHIH G. S. BASAVARAJU : 

Will the Minister of FOOD AND CIVIL 
SUPPLIES be pleased to state: 

(a) whether there is a proposal under 
consideration of (iovernm.:nt to review the 
licensing polley for settmg up new sugar 
factories or expcnsion of exi'itmg units; 

(b) If so, what is th~ c"l.,ting lu;en'\ing 
procedure in thl<; regard: 

(c) the detail., of the new li~clhing 

policy which is unLlcl con..,iucr,ltion: and 

(d) the extent to which the new licensing 
policy, if implemented, will hoo~t the pro-
duction of ~ugar anu bnng down pncc~ of 
sugar in the open market '! 

THE MINISTER OF FOOD AND 
CIVIL SUPPLIES (RAO BIRENDRA 
SINGH) : (a) and (b). The licensing policy 
for setting up new sugar factories or expan-
~ion of existing unit~ indicating the guide-
lines to be followed for IIcensmg additional 
capacity during the Seventh Five Year 
Plan is being evolved. The existing guidelines 
are : 

(i) Expansion in existing units will 
normally not be permitted beyond 
3500 TeD and only in exceptional 
cases and purely on merits and 
techno-economic considerations, 
with a view to establl')h agro-indus-
trial complex that expansion beyond 
3500 TeD would be permitted. 

(ii) Subject to economic feasibility, 
licensing of new sugar factories' 
might be confined to districts where 
sufficient cane is grown at present 
but where no sugar factories are 
existing or have been licensed. 

(c) The new licencing polley will be 
announced as and when ilnaltsed. 

(d) Does not arise at present as the 
guidelines are yet to be coneretised. 

[Translation] 

R~gulnri(iation of Unathorised Colonies 
of Out~r Delhi 

879. SHRI BHARAT SINGH : Will 
the Minister of WORKS AND HOUSING 
be pleased to state 'Whether Government 
propose to regularies after condu.::ting re-
survey of those unauthorised colonies of 
outer Delhi, in which lakhs of hou.,es were 
constructed prior to 198 I wh ieh sf I Jl remain 
to b.! 1 ~gulatcd out of 612 such colollJes ? 

THE MINISTER OF WORKS AND 
HOUSING (SHRI ARDUL GHAFOOR): 
The hilt of 612 colon icc;; was ~Llhseqllcntly 
revi~cd tL) 607 colonies for consideration in 
accordance with the Government orders to 
regula rise unauthorised colonic... covering 
rc,;idential and commercial 'Itrllcturcs cons-
tilicted therem uplo 30-6-1977 and 16-2-1977 
re.,peetlvely on the basis of suneys already 
conducted for the purpose. 537 of these 
colonies have already been regularised, the 
ca .... c., of 56 colonic., have been n'jected while 
the case., of the remaining 14 colonies are 
being processed by the DDA and MCD. 
There is no proposal to conduct any re-
survey of these colonies. 

[Engl ish] 

Loss due to Floods in the Country 

880. SHRI AMAR ROYPRADHAN : 
SHRI UTIAM RATHOD : 
SHRI VILAS MUTTEMWAR : 
SHRI BALRAM SINGH YADAV: 
SHRI K. RAMACHANDRA 
REDDY: 
SHRI SRI HARI RAO : 

Will the Minister of AGRICULTURE 
AND RURAL DEVELOPMENT be pleased 
to state: 




